SCHEDULE
FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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Notice 5 hereby given that the National Company Law Tribunal, Mumbai Bench has

ordered the commencement of Corporate Insolvency Resolution Process of SOUVENIR

DEVELOPERS (INDIA) PRIVATE LIMITED on 02 08-2023 ORDER MADE AVAILABLE ON

THE WEBSITE OF HON'BLE NCLT) (Order was pounced on 01.08.2023 )

The creditors of SOUVENIR DEVELOPERS (INDIA) PRIVATE LIMITED, are hereby called

upon to submit their claims with proof on or before 16 08,2023 to the interim resolution

professional atthe address mentioned against entryno. 10 above.

The financial creditors shall submit their claims with proof by electronic means only. All

other creditors rmay submit the claims with proof in person, by post or by electronic means.

Submission ot false or misleading proofs of claims shall attract penalties.

Date - 05/08/2023 MONA L. VORA
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